(b) ifso, the detalls of submission of the project by the State Government of Gujarat ; and
(c)  the action taken by Government for its approval 2,

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) to (¢) The Government of Gujarat has informed that Sidumber major irrigation project
proposed in Dharampur Taluka of Valsad district for providing irrigation to 17441 hectare of land and
drinking water facilities to 45 villages involves submergence of 427.13 hectare of forest land. The
State Government had submitted proposal on 20.8.2004 to the Ministry of Ervironment & Forest for
clearance of forest land involved in submergence and environmental clearance to the praoject.
However, the Ministry of Ervironment & Forest videits letter dated 15.9.2004 rejected the proposal.

Government of Gujarat has reguested to reconsider proposal on 21.8.2002,
Inclus Water Commission
545, SHRIMOHD. ALI KHAN: Will the Minister of WATER RESOURCES be pleased to state:

(a) whether India and Pakistan have resclved their differences at the meeting of the

Permanent Indus Water Commission recently;
(b if so, the details thereof;
(c)  the present status thereof; and
{d)  how it would be bereficial to our country in the long term ?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) to () Inits 105th meeting held in May-June 2010 in New Delhi, the Permanent Indus
Commission resolved Pakistan's objections in respect of the designs of Uri-Il and Chutak
hydroelectric projects besides the initial Tilling of Baglihar hydroelectric project. Resolution of issues ig
an indicator of improvement in understanding/cooperation between the two sides and India can

continue implementation of these projects without any cbjection from Pakistan.
Renavation of ponds

1846, SHRI DHIRAJ PRASAD SAHU: Wil the Minister of WATER RESOURCES be pleased to

state:

(&) the details of the ponds earmarked for repairing and renovation by Government, State-

wise, particularly in the State of Jharkhand;

F#Criginal notice of the guestion was received in Hindi.
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() the details of the programmes/ schemes in this regard started by the Central
Government with consultation of State Governments, State-wize, particularly in the State of
Jharkhand; and

(c) whether ary steps has been taken by Government to speed up  the

programmes/schemes 7

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) Govemment of India approved a pilot scheme for Repair, Renovation and Restaration
(RRR) of 1098 water bodies in 26 districts of 15 states including Jharkhand with an outlay of Rs.
300.00 crore 1o be shared by Centre and the State in the ratio of 321 during X Plan period. The details
of water badies undertaken, state-wise, central assistance released under the pilot scheme are given

in Statement (See below).

(b)  The Goverrment of India also approved two state schemes for Repair, Renovation and
Restoration of water bodies, (i) one with external assistance with an outlay of Bs. 1500 crore and (i)
ancther with domestic support with an outlay of Bs. 1250 crare for implementation during X1 Plan
period. The scheme envisages comprehensive imorovement of selected tark systems including
restoration of water bodies, improvement of catchment areas of tank commands, increase in storage
capacity of water bodies, ground water recharge, improvement in agriculture, horticulture
productivity, development of tourism, cultural activities and increazed avallability of drinking water.
The state governments are required to prepare Detalled Project Reports (DPRs) for RRR of water
badies identified by them as per the guidelines issued by the Ministry of Water Resources,
Government of India in thig regard. Under the scheme with domestic support, orojects benefitting
special categary states, undvided Koraput, Bolangir and Kalahendi (KBK) districts of Orissa and
drought prone/raxal affected/trival areas of ather states are eligible for 90%% of the project cost as
central assistance. Other projects are eligible for 26%% of the project cost as central assistance.
Under the scheme with external assistance, the Government of India provides central assistance to
the extert of 25%6 of the project cost whereas 75% state share is to be borrowed from the World

Bark by the concerned states.

(c) The State Governments including the State Government of Jharkhand have been
reguested to submit Detailed Project Reparts (DPRs) under the scheme of Repair, Renavation and

Restoration of water bodies.
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Staternant

Deatails of water bodies and central assistance released under pilot scheme

S.Na.  Name of State Name of District VWater Central
bodies assistance
included released
(Total) (Rs.
in crore)
q 2 3 4 5]

i Andhra Pradesh Mahabub Nagar 226 24,26
Anantpur 52 8.99
2 Chhattisgarh Kakbir Dham 10 1.68
3 Sabarkantha 17 4.80
Banaskantha 2% 4.36
4 Himachal Pradesh Mandi 13 0.78
5] Jammu & Kashmir Kupwara P 2.9
& Jharkhand Saraikela 22 2.0
38 6.45
7 Karnataka Gulbarga 116 26.55
Bangalore Rural 182 28.55
8 Kerala Palakkad 10 1.02
Pathanamthitta 13 1.04
Q Madhya Pradesh Tikamgarh 5 2.32
Shivpuri 46 26.63
0 Maharashtra Beed 32 13.83
1 Origsa Ganjam 68 2.61
Gajapati &0 4.57
12 Rajasthan Ajmer 4 3.37
Pali 1 1.84
13 Tamil Nadu Sivaganga 8 0.92
Villupuram 38 7.02
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14 \West Bengal Uttar Dinajour 16 S8
South-24 Paragaras = 0.7

B Bihar Nalanda 1 0.27
Jamui B 1.13

Total 15 26 1098 197.30

Irrigation projects under AIBP

1547, SHRI DHIRAJ PRASAD SAHU: Wil the Minister of WATER RESOURCES be pleased to

state:

(a) the details of the irrigation prajects and their status which are being implemented undler

Accelerated Irrigation Benefit Pragramme at present in the country;
(b)  the guantum of basic irrigation capacity to be achisved as & result thereof;

(c) the details of the amount allocated and utilized under the said programmes during the

last three years andin the current year, State-wise and year-wise;
(d)  the narme/guidelines of Government for financing these projects; and

(g) the effective measures being taken by Gaoverrment for early completion of these

projects?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) So far, 281 major/medium projects have been funded under Accelerated Irrigation
Benefits Programme (AIBP) of which, 121 projects are reported as completed, & projects have been
deferred by the State Governments and remaining 185 are ongoing by the warious State
Governments. Apart from above, so far 10808 surface water Minar Irrigation Schemes of various
States have been funded under AIBP of which, 7898 schemes are reported as completed and

remaining schemes are ongoing by various State governments.

(b) The utimate irrigation pctential of these 281 major/medium prejects and 10808 surface

water minor irrigation achemes is about 134 lakh hectare.

(c) The State wise and year wise details of Central Assistance released during 2007-08 to

2010-11are given in Statement-| (See below).

#Onginal notice of the guestion was recerved in Hindi.
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